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 SHRI  JYOTIRMOY  ४e?r:  At  this
 age  you  are  handsome  and  you  are
 pretending

 (Interruptions)
 NOTIFICATION  UNDER  Company  SECRE-
 TARIES  ACT  x  REPORT  OF  SEVENTH

 GENERAL  ELECTIONS,  VoL.  II

 THE  MINISTER  OF  14n.  r09
 TICE  AND  COMPANY  AFFAIRS
 (SHRI  ए.  SHIV  SHANKAR):  I  beg
 to  lay  on  the  Table: -

 (iii)  The  Light  Diesel  णा  (Fix-
 ation of  Ceiling  Prices)  Amend-
 ment  Order,  ' 1981  published  in
 Notification  10.  G.S.R.  16(E)  in
 Gazette  of  India  dated  the  12th
 January,  1981.

 (iv)  The  Furnace  Oi]  (Fixation
 of  Ceiling  Prices  and  Distribution)
 Amendment  Order,  1981,  published
 in  Notification  No.  G.S.R.  17(E)  in
 Gazette  of  India  dated  the  12th
 January,  1981.

 [Placed  in  Library.  See  No.  r-
 1778/81].

 (2)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section
 619A  of  the  Companies  Act,  1956:—

 (i)  Review  by  the  Government
 on  the  working  of  the  Fertilizer
 Corporation  of  India  Limited,  New
 Delhi,  for  the  year  1979-80.

 (ii)  Annual  Report  of  the  Ferti-
 lizer  Corporation  of  India  Limited,
 New  Delhi,  for  the  year  1979-80
 along  with  the  Auditeq  Accounts
 and  the  comments  of  the  Comp-
 troller  and  Auditor  General  there-
 on.

 [Placed  in  Library,  See  No.  LT-
 1779/81).

 (Interruptions)
 MR  SPEAKER:  You  read  that  rule

 and  then  come  to  me.
 Sफ़  JYOTIRMOY  BOSU  (ए018-

 mond  Harbour):  Sir,  yesterday  you
 allowed  laying  of  the  Ordinances  on
 the  Table  of  the  House  to  be  opposed.

 MR,  SPEAKER:  I  know  the  rules.
 (Interruptions)

 SHRI  JYOTIRMOY  BOSU:  Here
 the  question  is  of  20  per  cent  rise  in
 kerosene  and  diesel  oil  prices.

 MR.  SPEAKER:  २o0  just  read  Rule
 305(c)  and  come  to  me,

 रामावतार  शास्त्री  (पटना)  :
 प्रिविलिज  मोशन  श्राप  ने  एक्सेप्ट  किया,  रिजेक्ट

 किया,  क्या  किया  ?

 SHRI  JYOTIRMOY  BOSU:  I  want
 to  make  one  submission,

 MR.  SPEAKER:  1e.

 (1)  A  copy  of.  the  Company  Sec-
 retaries  Regulations,  1981  (Hindi
 and  English  versions)  published  in
 Notification  x0.  41/1/80-CL.  ।.
 (ICSI.  No.  1  of  1981)  in  Gazette  of
 India  dated  the  ist  January,  1981,
 under  sub-section  (4)  of  section  39
 of  the  Company’  Secretaries  Act,
 1980,  [Placed  in  Library.  See  No.
 LT-1780/81,.]

 (2)  A  copy  of  the  Report  (Hindi
 and  English  versions)  on  the  Seven=
 th  General  Elections  to  the  House
 of  the  People  in  India  1980—-Volume
 प  (Statistical).  [Placed  in  Library
 See  No.  LT-1781/81.]

 REVIEW  ON  AND  ANNUAL  REPORT  OF
 HINDUSTAN  INSECTICIDES  LTD.,

 NEw  DELHI

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  mn  FERTILIZERS
 (SHRI  P  ए.  SETHI):  On  behalf  of
 Shri  Dalbir  Singh,  I  beg  to  lay  on  the
 Table: -

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section  619A
 of  the  Companies  Act,  19568 : न

 (i)  Review  by  the  Government
 on  the  working  of  the  Hindustan
 Insecticides  Limited,  New  Delhi,
 for  the  year  1979-80.

 (ii)  Annual  Report  of  the  Hindu-
 stan  Insecticides  Limited,  New
 Delhi,  for  the  year  1979-80  along
 with  the  Audited  Accounts  and  the
 comments  of  the  Comptroller  and
 Auditor  General  thereon,

 (2)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for


